F.No. 21(1)/2013-Judl.

/ Ministry of Law and Justice
Department of Legal Affairs

(Judicial Section)
New Delhi, Dated 16.01.2013

ORDER

The President is pleased to engage the following advocates in the panel as
indicated below for conducting the Central Government litigation before the Supreme
Court of India with immediate effect for a_period of two years or until further
orders, whichever is earlier:-

Special Counsel

SI.No | Name & Address

. K.K.Lahiri, Advocate, Supreme Court, New Delhi.

Group-A

SI.No | Name & Address

1. | Ameeta Gupta, Advocate,

Supreme Court, New Delhi.

2. | Deepak Jain,

C-623, New Friends Colony, New Delhi. Ph: 09910505313.
3. | Dinesh Kothari,

Advocate, Supreme Court.

4. |D.L. Chidananda,

R-20, Greater Kailash,New Delhi

5. | L.P. Singh,

Advocate, 404,Alaknanda Tower, Vaishali, Sector-04, Ghaziabad-201010.
6. |J.H.Jafri, Advocate,

Supreme Court, New Delhi.

7. | KavinGulati,

B-23, Sagar Apartments, 6, Tilak Marg,New Delhi-1. Ph:
55363623/9810041663

8. | MahalaxmiPavani, Advocate,

Supreme Court, New Delhi.
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9. | ManitaVerma,

Flat No. 220, Tower No.6, Supreme Enclave, Mayur Vihar, Phase-I, Delhi-
91. Ph: 9811320530, 22792401.

10. | Minika Guruswamy, Advocate,

Supreme Court, New Delhi.

11. | Nawal Kishore Jha,

Flat-402, Plot — A — 166, Street No.24, Chattarpur Enclave, Phase — I,
New Delhi-110074.

12. | Prabhjit Jauhar, advocate,

N-41, Cannought Circus, New Delhi.

13. | Pramod Swaroop, advocate,

G-13, Panchsheel Apartments, New Delhi-17

M-9810302766.

14. | Rajesh Kumar Singh, Advocate,

Supreme Court, New Delhi.

15. | RekhaPandey , Advocate,

177-Sukhdev Vihar, New Delhi-25, M-9811353338.

16. | Revathy Raghavan,

116A, Pkt-1, MayurVihar-I, Delhi-91.

Ph: 22755141

17. | Ritesh Kumar,

B-132, Manu Apartment, MayurVihar, Phase-I, New Delhi-110091.
Ph: 9891245343, 24339071

18. | Sh. PrateekJalan, advocate,

Supreme Court,New Delhi,

19. | Sunita Sharma,

Chamber No.202, CK Daphtary Block, Tilak Lane, Supreme Court. Ph:
23384132, 9811602201, 25682815

20. | Sushma Manchanda,

G-35 Saket, New Delhi-17. Ph: 9811113449.

21. | Syed Abdul Haseeb,
C-103, Taj Enclave, Geeta Colony, Delhi-110031, India. Ph: 9811962385,
22029811

Group-B

SI.No | Name & Address

1. | Abhar R Sharma, Advocate,

Supreme Court, New Delhi.
-~
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Aditya Kumar Choudhary,
F-12, Jangpura Extension, New Delhi-14,Ph:9811573350, 9911401535

Alka Sharma, Advocate,
Chamber 225, Setealvad Block, Supreme Court, Lawyers Chamber,
Supreme Court, New Delhi.

Alok K. Mishra, Advocate,
KendriyaVihar, B-4, Pkt-04, Sector-82, Noida,

Anita Pandey,
190, Pratap Nagar, Mayur Vihar-1, Opp. Pocket-1V, New Delhi-91.
Ph: 22752526/9313340388.

Aseem Kumar Katoch, Advocate,
Supreme Court, New Delhi.

Braham PrakashNahar,
65, Lawyers Chamber, Patiala House Court,
New Delhi-110001.

C.K. Sucharita,
97, Ankur Apartments, Beside Mother Dairy, 7, IndraprasthaExtn., Delhi-92.

Ph: 9810469738,

Chandan Kumar, Advocate,
E-43, Lower Ground Floor, Lajpat Nagar-I, New Delhi-14, M-9810312011.

10.

Chetan Chawla,Advocate,
Supreme Court, New Delhi.

11.

Deepkaran Singh Dalal,
A-7, Upasana Apartment, 1, Hailey Road, New Delhi-110001. Ph:
9873254594

12.

Dr. AaraylLinga, Advocate,
Supreme Court, New Delhi.

13.

Dr. Ranjit Singh,
H.No.553, Hanuman Mandir Road, Chirag Delhi, New Delhi-110017. Ph:
09968142031, 08800752911

14.

Dr. Sandeep Singh, Advocate,
320, Lawyers Chamber, Daphtary Block, Supreme Court New Delhi.

15.

Gautam Jha,
Flat No. A-402, Young Aheria Apartments, Plot No.2, Sector-7, Dwarka. Ph:
9911748814.

16.

Gurmeet Kaur Kwatra, Advocate,
Supreme Court, New Delhi.
/
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17.

Honey Kumari,
F-502, Rajasthan Aptt., Plot No.36, Sector-4, Dwarka, New Delhi-110075.

Ph: 9013467177

18.

Inderjeet Sidhu,
B-14, Vrindavan Apartments, Plot No.1, Sector-6, Dwarka, New Delhi-

110075. Ph: 011-25081352

9.

Keshav C Thakur,
217- Humayunpur, Opp.B/6 Safdarjung Enclave, New Delhi-29. Ph:
9711000380

20.

KiranBhardwaj,
B-201(SF), Greater Kailash-I, New Delhi-48. Ph:09810196308, 46566890,

29231665

21. | Krishna Kant Mishra, Advocate,
A-27, Shyam Park Extn., Sahibabad Road, Ghaziabad, M-9810239628.
22. | MadhurimaTatia,
D-143, Pkt-B, MayurVihar-li, Delhi-91.,43052023/9810719337.
23. | Manmeet Kaur, Advocate,
D-179, Freedom Fighter Enclave, IGNOU Road, New Delhi, PH:
9899266760 . .
24. | Neelam Jain, Advocate,
Supreme Court, New Delhi.
25. | Neera Gupta,
F-15, 1 Floor, Bhagat Singh Market, Near Gole Market, New Delhi-110001.
Ph: 9811157111, 23367802
26. | Om Prakash,advocate
MIG Flat B-1A/1A, Janakpuri, New Delhi-58, Ph: 9873913939.
27. | Pareena Swarup, advocate,
G-13, Panchsheel Apartments, New Delhi-17,M-9811872917.
28. | Parikshit Sirohi, Advocate,
404 Silver Arch , 2Z, Ferozshah Road, New Delhi-110001,
M-9818130123.
29. | Prakriti Purnima, Advocate,
C-68, PreetVihar, Delhi-92,M- 9810283837 .
30. | Pratap Singh Parmar, Advocate,
Supreme Court, New Delhi.
31. | Reema Bhandari, advocate,
Supreme Court, New Delhi.
32. | Reena Singh, Advocate,

456, Pocket —L, Sarita Vihar, New Delhi-76,
M-9810473099 ~

A
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33.

Sadhna Sandhu,
456, Pocket-L, SaritaVihar,
New Delhi-76. Ph: 26949860/9810473099

34.

Sangeeta Joshi,
Chamber-322, M C Setalvad Block, Supreme Court, New Delhi.

35.

Sanjai Kumar Pathak,
F-12, Jangpura Extension, New Delhi. Ph: 011-24313370, 09958999737

36.

Sapna Chauhan, Advocate,
Supreme Court, New Delhi.

37.

Sarvesh Bisaria,
113, Lawyers Chamber, R.K. Jain Block, Supreme Court Compound, New
Delhi-110001. Ph: 23381829, 9811111210

38.

Savita Singh,
32 Lawyers Chamber, Supreme Court of India, New Delhi-
110001.9654616776, 9818384776

39.

Shravani Chakraborty, Advocate,
Supreme Court, New Delhi.

40.

Sonia Malhotra, advocate,
21-Uday Park, New Delhi-49, Ph:26224765.

41.

Sudha Pal,
125, Old Lawyers Chamber, Supreme Court of India, New Delhi-110001

42.

Sukhbeer Kaur Bajwa,
89, Lawyers Chambers, Supreme Court Compound, New Delhi-110001

43.

Taruna Prasad,advocate,
075, Supreme Enclave, Mayur Vihar Phase-l, New Delhi. M-9871402800

44.

Tayenjam Momo Singh,
D-17, LGF, Lajpat Nagar-Ill, Delhi-110024. Ph: 29834841, 9810668853,
23384953(0)

45.

VarunSarin,
Chamber No.131, New Lawyers’ Chambers, Supreme Court, Bhagwan Das
Road, New Delhi, ph: 9910160045

46.

Vimla, Advocate,
Supreme Court, New Delhi.

-~

5

Page 5 of 8




F.No. 21(1)/2013-Judl.
Ministry of Law and Justice
Department of Legal Affairs

(Judicial Section)
New Delhi, Dated 16.01.2013

Group-C

SI.No | Name & Address

1. | Adbhut Pathak,
E-34, Lajpat Nagar, New Delhi. Ph: 09953123167

2. | Amit Upreti, Advocate,
I-83/84, Lajpat Nagar-I, New Delhi-110024, M-9711193866

3. | Arjun Krishnan,
H-005, Yamuna Apartments, Alaknanda, New Delhi-110019. Ph:

9818368288

4. | Arti Tiwari,
Office-82, Lawyers Chamber Supreme Court of India, New Delhi-110001.

Ph: 9582134884

5. | Arun Bhardwaj,
Advocate, Supreme Court

6. |B.S. Khanna,
A-2, Dharma Apartments, |.P. Extension, Patparganj, Delhi-110092, ph:
9899291495, 22721349

7. | Bishnu Kumar Pandey,
169, VinobaPuri, Lajpat Nagar-Il, New Delhi-110001. Ph: 29839076.

8. |C.K. Sharma,
Advocate, Supreme Court ,New Delhi.

9. |Devina Sehgal,
C-2, Defence, Colony, New Delhi.

10. | Dinesh Rohilla, advocate,
Chamber K 134, Tishazari Courts, Delhi-54, M- 9810755352

11. | Indira Ganeshan,
Off:#43, Tower 14, Supreme Enclave, MayurVihar Phase —I, Delhi-110091.

Ph: 09868092997, 09910063634

12. | Manoj Chauhan,
Advocate, Supreme Court, New Delhi.

13. | Mansa Singh, advocate,
1/18 Roopnagar, Delhi-07, M-9868026669

14. | Mirza Kayesh Begg,
80, South Avenue, New Delhi-110011. Ph: 9654042936, 011-23016095

15. | Mohan Babu,
D-999, New Friends Colony, New Delhi-65, M- 9811282150

16. | Mohd. Hussain,
22 UF, TansenMarg, New Delhi-110001. Ph: 9717736267
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17. | Ms Supriya Jain, advocate,
U-17, Green Park(Main), 1% floor, New Delhi-16.
18. | N.Meyappan, Advocate,
Supreme Court, New Delhi.
19. | Nandini Gupta, Advocate,
Supreme Court, New Delhi.
20. | Nikhil Malhotra,
Advocate, Supreme Court.
21. | Parminder Singh Goindi,
15/16B, First floor , Tilak Nagar, New Delhi18., M-9811210962
22. | Prashant Ramdas Dahat, Advocate,
Supreme Court, New Delhi.
M-9540638878
23. | Rajeev Kumar, advocate,
Supreme Court, New Delhi.
24. | Rajesh Sehrawat,
173-D, AG-I, Vikaspuri, New Delhi-18, ph: 9818008272.
25. | S.RamSubramanium, Advocate,
5A/198-199, WEA, Karol Bagh, New Delhi-05,M-9999627689.
26. | Sadashiv,
135, New Lawyers Chamber, (M.C. Setalwad Block), Supreme Court of
India, New Delhi-110001. 9582132788, 09136138983
27. | Sanjeev Kumar,
521/31-C, Vijay Park, Maujpur, Delhi-53.
28. | Sarfraz Ahmed Siddiqui, Advocate,
82/333, Sector-1, Gole Mkt., New Delhi-01, M-9810962693.
29. | Shiv Kumar Tyagi,
21-22, KrishanKunj Colony, Laxmi Nagar, Delhi-92.
30. | Shubhra Rai,
Advocate, Supreme Court,New Delhi.
31. | Sudarshan Singh Rawat,
C-412, First Floor, Main Market, Bhajanpura, Delhi-53. Ph: 9971382757
32. | Sumantha S.Bandhopadhyay, Advocate,
Supreme Court, New Delhi.
33. | Supriya Garg,advocate,
Flat no. 325, Nilgiri Apartment, Alaknanda, Greater Kailash, New Delhi,
PH:9878635417
34. | Upasana Nath, Advocate,
Supreme Court, New Delhi.
35. | V.Senthil Kumar, Advocate,

6A/48, llird floor, WEA, Karol Bagh, New Delhi-05,M-9868375873.

T
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2. The engagement of the above panel counsel will be governed by the terms and
conditions contained in this Department's O.M. No. 21(4)/99-Judl. dated 24.09.1999
read with OM No. 21(5)/2011-Judl. dated 01.09.2011 . The aforesaid OMs are available
on the website of this Department i.e._www.lawmin.nic.in/legal.htm under head

“Circulars Pertaining to Litigation”.

3 The above counsels are also requested to furnish their option, in case they are
borne in any other panel of counsel maintained by this Department immediately within
10 days of the receipt of this order failing which their names in the earlier engagement
will be treated as deemed deleted.

4, Hindi version of this order will follow. ‘——’/@:@Q; Oj ( )
o \

(Suresh Chandra)
Joint Secretary & Legal Adviser to the Govt. of India

To
All the above advocates.
Copy to:-
1. PS to Attorney General/PS to Solicitor General/PS to Addl Solicitors
General.
2, Incharge, Central Agency Section, Supreme Court Compound, New Delhi.

Smt. Sushma Suri, Sr. Govt. Advocate/Sh. S.N. Terdal, Shri B. Krishna
Prasad and Smt. Anil Katiyar, Addl. Govt. Advocate./ Shri D.S. Mehra, Dy.
Govt. Advocate./ Shri B.V. Balram Dass, Sh. G.S.Makkad,Assistant Govt.
Advocate., CAS, New Delhi.

PS to ML&J/ PS to Law Secretary/PS to Legislative Secretary.

Computer Cell, CAS, New Delhi.

The Registrar, Supreme Court of India, New Delhi.

The Accountant General, AGCR Building, IP Estate, New Delhi.

Hindi unit, D/Legal Affairs for Hindi translation of the order.

NIC Cell, D/o Legal Affairs with the request to upload this order on the

website of this Department.

10.  Guard File/Judicial Section with 10 spare copies.
(Kishore Kumar)

Section Officer(Judicial)
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